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State Council be constituted to examine the 

recommendations. The Sub-Committee has so 

far held six meetings in the course of which 191 

recommendations out of a total of 247 recom- 

mendations have been examined. 

 

2872. {Transferred to 26th August,1993] 

Talks with the Authorities of the Closed Industrial 

Units in Jammu and Kashmir 

2873. SHRI SHANTI TYAGI: Will the 

Minister of HOME AFFAIRS be pleased to 

state : 

(a) whether it is a fact that the Central 
Government has started talks with the autho- 
rities of the closed industrial units in the 
Kashmir valley as part of the ongoing develop- 
mental activities in Jammu and Kashmir; 
and 

(b) if so, what has been the progress in this 

regard; and 

(c) whether some areas have been identified 

at the initial stage for starting the process; 

and 

(d) if so, the details in this regard ? 

THE MINISTER OF STATE IN THE 

MINISTRY OF HOME AFFAIRS (SHRI 

RAJESH PILOT): (a) to (d) As a part of the 

normalisation process, steps have been initiated 

to reactivate the economic and developmental 

activity incuding revival  of close industrial 

units in Jammu and Kashmir. Discussions were 

recently held in Delhi and Srinagar with the 

concerned officials of the Central and State 

Governments and the financial institutions. 

The State Government has been asked to 

develop specific proposals in the light of these 

discussions so that work for revival of industrial 

activity can be pursued in a planned manner. 

Small scale industries, including units in the 

tourism sector, sericulture, handlooms, and 

handicrafts were identified as some of Ihe 

important sectors for this purpose. 

Present position with regard to holding Election 

in J & K 

2874. DR. BAPU KALDATE; Will the 

Minister of HOME AFFAIRS be pleased to 

state: 

(a) what is the present position with regard 

to holding elections in Jammu and Kashmir 

State to instal a popular Government; and 

(b) what is the possibility of holding elec- 

tion in the State? 

THE MINISTER OF STATE IN THE 

MINISTRY OF HOME AFFAIRS (SHRI 

RAJESH PILOT), (a) and (b) Government 

are keen to create conditions conducive for 

holding fair and free elections at the earliest. 

Towards this end, sustained efforts are being 

made to contain militancy and reduce the fear 

of the gun,' activise the political elements and 

the local administration, step up development 

activities and motivate the people to come into 

the mainstream. The various steps taken in this 

direction have had a positive impact. 

 


